
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION: 142 OF 2024(SZ) 

 

In The matter of: 

M. Vetri Selvan, Chennai.        ...Applicant(s)  

 

Versus 

 

The Central Pollution Control Board,  

Rep. by its Chairman, New Delhi and ors.      ...Respondent(s) 

 

 

 

STATUS REPORT FILED BY SPECIAL SECRETARY, LOCAL SELF GOVERNMENT 

DEPARTMENT/13TH RESPONDENT 

 

 

 

SI.NO DESCRIPTION PG NO. 

1. Status Report filed by Special Secretary, Local self 
Government Department, Kerala 

1-15 

 

 

Dated at Chennai on this 22nd July, 2025 

 

 

 

 

 

 

 

 

 

 

 
 

M/s.E.K. Kumaresan 

Standing Counsel for State of Kerala. 
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